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Mr. Speaker: The hon. Member
should resume his seat. I have call-
ed Dr. L. M. Singhvi now.

Dr. L. M. Singhvi: It seems that the
pipe-line of information from the
State Government is very seriously
choked. The hon., Minister must tell us
the extent of damage in these areas
and the amount of grant given by the
Central Government and the amount
of assistance which has already been
extended in these areas. But none
of this information is forthcoming.

Shri D. R. Chavan: I have just now
mentioned about the damage that was
caused to shops and industry, The
entirc information that I have given
is based on the information supplied
by the Governments of Rajasthan,
Punjab and Jammu and Kashmir. As
regards assistance that is being given,
I have already mentioned that Rs. 50
lakhs have been paced at the disposal
of the Punjab Government. So far, the
Punjap Government have dictributed
about Rs. 55 lakhs,

Dr. L. M. Singhv:: The question is
not restricted to the Punjab only.

Shri D. R. Chavan: So far as Rajas-
thanp is concerned, I have mentioned
that no industrial units of major sig-
nificance were located in the Rajas-
thun area; one production centre be-
longing to the Khadi Commission had
been destroyed, involving a loss of
Rs. 16,500. I have mentioned that al-
ready.

&t HiF o dCa AW qel
g X agamn fF 16,500 T9C FT
THGH gAT | AT agt Q A gar
et fird § foaa g o A
gift | FT FER FAE WA E
T T A § A 99 F foq w1 -
arfe @ § 7

Shri D. R. Chavan: T have already
men‘ioned that this information is
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based on the information which relates
to shops and industry only supplied
by the Rajasthan and other Govern-
‘ments.

Manufacture of Aircraft parts in Pub-
lic and Private Sector Industries

+

*506. Shri Yashpal Singh:
Shri Maheswar Naik:
Shri P. C. Borooah:
Shri M. L. Dwivedi:
Shri Subodh Hansda:
Shri S. C. Samanta:
Shri Bhagwat Jha Azad:
Shri Karni Singhji:
Shri Vishwa Nath Pandey:
Shri Ri%a Harkh Yadav:

Will the Minister of Defence be
pleased to state:

(a) whether there is a proposal
under consideration to manufacture
aircraft parts in the public and pri-
vate sector industries in the country;

(b) whether other light defence
equipment will also be manufactured.
in the public and private sector indus~
tries to 'meet the Defence require-
ments; and

(c) if so, the details thcreof and
how fur it has proved suaccessful?

The Minister of State in the Minis-
try of Defence (Shri A. M. Thomas):
(a) Yes, Sir.

(b) Yes, Sir.

(¢) The equipment for Defence Ser-
vices proposed to be manufactured by
the civi] industry includes tractor en-
gines, vehicles accessories, optical,
electronic and aircraft instruments,
line communication equipment, pumps,
'motors, compressors, generators etc.

=t qmarw fey . =T g T8
AT FT F4 FO0 fH g oAvwr ¥
Zary £ @ faat ¢, feaAmgw
g3 #/1g 41 F 8 § AT fFaar aR
yRmRE ?

Shri A. M. Thoma:: With regard to
this matter, the Department of Def-
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ence Production had set up various
technical committces and gone into
this question; those reports have been
submitted to the Planning Commis-
sion. The Study G.oups have made.
recommendations on the investment
for each particular item of import-
ance. For example, for the manufac-
ture of electronic equipment, the
Study Group is of opinion that in the
public sector about Rs. 34 crores
worth of investment wou!d be neces-
sary and in the private sector about
Rs. 20 crores in the next Five Year
Plan. Similarly, for the other items
also, studies have been made and the
outlay Jas been indicated.

st g feg : FTgo fro &
xozegY (faegd €Y TUF & o gara wmr
qr I8 W &R {7 swa fea
g afegi, NwTma frar g ?

Shri A. M, Thomas: To the extent
possible, suggestions made by indus-
trialists which are possible of accep-
tance have been accepted. We have
also taken into consideration some of
the major industrial units like TELCO,
Walchand Industries and Hind Cycles
who have offered to manufacture tank
and vehicle components. We are tak-
ing their assistance and also rendering
them requisite technical advice.

Sh-i Bhagwat Jha Azad: Is it not
possible for the Defence Ministry
undertakings in the public sector to
produce these vital items of defence
requirements so that they may avoid
going to the private sector for these?
Is it not possible for Government to
raise the investment of Rs. 20 crores
the hon. Minister ‘mentioned so as to
have entirely autonomoug units of
production in the public sector itself
as has been the policy of Government
8o far as defence requirements are
concerned?

Shri A, M. Thomar: To the extent
possible, we are utilising various def-
ence establishments. They are work-
ing to capacity. They are being ex-
panded and modernised also. Addi-
tional factories are alsp being set up.
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The hon. Member would agree that in
a time of emergency with @ hot war,
we will have to draw on all sources
of supply in which the private sector
would have a very important part to
play. But I wmay assure the hon.
Member that production in various
defence factories will not be affected
to any extent; in fact, it would only
be enhanced because of the capacity
released by reason of some compo-

nents being manufactured else-
where .
Shri Bhagwat Jha Azad: I do not

want such a long answer which does
not relate to my question. My ques-
tion is something entirely different. 1
simply wanted to know this: Is jt not
possible for Government in their def-
ence undertakings to produce these
things rather than depend on the pri-
vate sector? Why this policy devia-
tion?

Shri A. M, Thomas: With regard to
the Rs. 20 crores mentioned, it relates
to the electronicg industry. 1 have
said that as much as Rs. 35 crores
would be invested in the public sector
undertakings. As the hon. House
knows, the main public sector under-
takings we have in this respect is the
Bharat Electronics. It would be uti-
lised to the wutmost -capacity, We
are also putting up another factory in
Hyderabad; alsp a third factory is
under contemplation. So that, to the
extent possible, public sector units
would certainly be commissioned.

Shri P. C. Borooah: In view of the
difficulties faceq in importing spares
for aircraft and defence equipment
due to the stoppage of supplies by UK
and USA during the recent conflict,
Government organised some industrial
exhibition to attract pioneer industria-
lists to this fleld. What has been the
result of this exhibition and has any
response come from private industria-
lists?

The Minister of State in the Mints-
try of Home Affairs anq the Minister
of Defence Supplies in the Ministry of
Defence (Shri Hathi): About 12,000
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items were exhibited in different
places and it has been possible to
locate gources for about 5,000 of these
from the civil sector.

it famaame qdn ¢ Gar fF W
WERA § qarn @ fE Tar & gl &
Fearaw & fod gl qur 47 gy
&al ¥ st | fawei ¥ gF qAay
&7 faar< favar § 1 & 98 st =g
g5 gar ¥ fefea degera
&dat & gavt & faarl & qF @ w7
qrg frar § wR feg wAR W
fear &

Shri A. M. Thomas: They are so
many, e.g., in the last three years,
for maunfacture of components of
erms and ammunition itself, we have
placed an order worth about Rs. 15
crores with several firms. It will not
be possible to mention the names of
the hundreds of firms with which the
orders have been placed. This ques-
tion relates to maximisation of pro-
duction both in the public sector and
private sector, so that the question is
comprehensives enough. To the exient
possible, we are utilising both public
sector and private sector in this mat-
ter.

it Wo w0 fraat : ¥ ST TR
£ fF wa aewr v ot fevra ee
E o ofsas defara § o
AT Hafady &1 I w34 & ford v
WIT G AT AT qoaee T §ram
Y qAT FT T A FIE
gfx ), @t w4 qar Y F9 fafaw
e & faar o wr g, SEwr
qfsafedy & fod ;= *w far o

g?

Shri A. M. Thomas: As far as the
defence factories are concerned, it
cannot be stated that there is spare
capacity. In fact it is working to
capacity in almost all the factories.

Perhaps there may be a little loss of
workload in certain sections some-
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times, but it may be a matter of a
transitiomal nature. Ag far as the
defence factories are concerned, they
are now being utilised to the maxi-
mum extent.

Shri M. L. Dwivedi: I asked what
arrangements were being made for
publicity in the civil industries so that
they may work.

Mr. Speaker: When the Members
join so many questions, it becomes
difficult for the Minister to answer all
of them.,

Shri A. M. Thomas: That matter has
been answered by my hon. colleague,
Shri Hathi, with regard to the exhibi-
tion and other things, so that the co-
operation of the private sector is
taken.

Shri §. C. Samanta: May I know
what percentage of various parts of
MIG-21 will be supplied by USSR
and what percentage is being manu-
factured here or will be manufactured
here in the near future?

Shrli A. M. Thomas: I do not think
it would be advisable to give details
about the components that we are go-
ing to manufacture and those that we
are going to import.

Shri S. M. Banerjee: We would like
to know whether the Government is
aware that by bringing in TELCO,
Tata, Walchand angd others, and giving
them orders both for this manufacture
of aircraft parts and other items a
war psychosis is likely to be created
by America, because each business-
man will spend more than Rs. 50
crores. If they are aware, I want to
know the reason why 12,000 items
have been selected for giving to the
private sector when the ordnance fac-
tories are already suffering because of
no work and not even 40 per cent
capacity is being utilised?

Shri A. M. Thomas: I thought my
hon. friend had better information
with regard to the working of the
ordnance factories. In fact, all the
ordnance factories, I may assure him,
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are working to capacity. With regard
to aircraft accessories, we have not en-
trusteq to TELCO or anybody else.
‘We have entered into two agreements,
one with Dunlop Rubber Co., and
another with Bentex Corporation, by
which an accessories division would
be set up in Bangalore at the Banga-
lore unit of Hindustan Aircraft Fac-
tory, which is a public sector enter-
prise, as the hon. Member knows.
With regard to less of work in the
ordnance factories, in fact by parcel-
ling out these things in a way there
would be more work, because ord-
nance factories can concentrate on
very critical items in which specifica-
tiong are very stringent, and sophisti-
cated and other parts can be taken up.
In a way, there would be more of
work.

Shri S. M. Banerjee: The first part
of my question was whether Govern-
ment is aware that by bringing in pri-
vate sector men like Tata and Wal-
chand, and by their spending Rs. 100
crores, they will never allow us to go
in for peace, they will only establish
a war psychosis. 1 want to know
whether Government is aware. My
question ig pointed to the Prime
Minister.

Shri A. M. Thomas: In fact, this
association of TELCO and other things
is not really a matter of new item as
such, because they are as the hon.
Member knows, manufacturing vehi-
cles now, so that it is automobile
components mainly that would be
parcelled out to them. They have got
the necessary capacity, so that it is
not a matter of parcelling out new
items of equipment. Of course, there
would be some addition.

Shri R. 8. Pandey: With regard to
the question of parts to be produced
indigenously, may I know whether a
line is drawn and the time limit is
fixed, by what time we are going to
be self-sufficient so far as parts are
concerned?

Shri A. M. Thomas: It is very diffi-
cult to indicate that. As I have indi-
cated a study has been made with re-

MARCH 14, 1968

Oral Answers 5204
gard to the capacity to be set yp and
the requirements during the Fourth
Plan, and we have taken into account
the question of self-sufficiency regard-
ing various items. It is not possible
to indicate by which time we would
be self-sufficient in all items. We still
may have to import certain items.

Shri Bade: In continuation of the
questions put by Shri Bhagwat Jha
Azad ang Shri Banerjee, I want to
ask whether all these private com-
panies are more efficient than the
public sector companies and they are
more nationalist, and there is no
question of war psychosis which is a
thing that is created by Pakistan and
China, and is it not a fact that by giv-
ing these items of work to the private
'‘manufacturers—the manufacturing of
these defence spare parts—the Gov-
ernment is creating more national
spirit in the mind of the companies?

Shri A. M. Thomas: I think there is
inadequate appreciation of the role
played by them. At the time of hot
war, it is well known that the require-
ments would be 60 to 100 times more
than at the time of peace. At the
time of hot war, the production in the
ordnance factories may not be suffi-
cient to meet the situation; so it is in
our interest to see that some capacity
is built up in the private sector so
that it will be in the overall interests
of the country's industrial develop-
ment. We have to welcome this
move.

I may also say that even in the ord-
nance factories which we are now
putting up, we are as far as possible
utilising the genera] purposes machi-
nery. At certain times,—it may per-
haps be a distant time—we may have
to switch on to the civil purposes
also.

Shri M. R. Krishna: The ordnance
factories have been producing many
vehicles, such as Shaktiman and
Nissan, etc. In order to bring down
the prices, which is one of the impor-
tant factors, and also t06 meet the
defence requirements, and these ob-
jections could be achieved by stand-
ardising the equipment, may I know
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whether any efforts have been made
by the Defence Department to stand-
ardise the components required for the
various vchicles manufactured in the
country?

Shri A. M. Thomas: Yes, Sir. As
far as the defence requirements are
concerned, it will be mainly Shakti-
man and Nisan, that is 4X4. Stand-
ardisation will be on that basis. The
vehicles which are required for de-
fence purposes need a special stan-
dard, mainly these 4X4 vehicles, and
specification, so that the question of
standardisation will always be kept in
view.

Violation of Kutch Agreement by

Pakistan
+
*507. Shri Maheshwar Naik:

Shri Yashpal Singh:
Shri Subodh Hansda:
Shri M. L. Dwivedi:
Shri S, C. Samanta:
Shri Bhagwat Jha Azad:
Shri P. C. Borooah:
Shri Kajrolkar:
Shri Madhu Limaye:
Shri Prakash Vir Shastri:
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Kachhavaiya:
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Will the Minister of Defence be
pleased to state:

(a) whether it is a fact that Pakis-
tan in violation of the Kutch agree-
ment of June, 1965 has been digging
bunkers, concentrating 'military vehi-
cles in the Kanjarkot area and send-
ing out patrols across the Ding-Surai
track; and

(b) if so, the action taken by Gov-
ernment in the matter and the result
thereof?

The Minister of State in the Minis-
try of Defence (Shri Y. B. Chavan):
(a) and (b). During November-Dec-
ember last year, Pakistan had, on @
few occasions, been found to have
violated the terms of the Kutch
Agreement of June 1965. in sn far as
sending out of pat-ols, military vehi-
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ciles, and digging of bunkers is con-
cerned. A protest was lodged with
the Government of Pakistan in re-

gard to these violations. No reply has
been received. However, no violations
have been noticed since the signing of
the Tashkent Declaration,

Shri Maheswar Nalk: May I know
whether any good has come out of this
matter having been referred to the
Geneva tribunal?

Shri A. M. Thomas: There was one
meeting, which was more or less a
preliminary meeting.

Shri Maheswar Naik: May I also
know whether the Tashkent Declara-
tion has got any pervasive effect over
this Kutch dispute?

Shri A. M. Thomas: It cannot be
said whether on the dispute itself it
would have any effect, but ag I have
indicated in the main answer, no vio-
lation of the agreement on the Rann
of Kutch has come to our notice after
the Tashkent declaration.

&t quwre fay ;A g o
Tawr awar § F gwrey @=e
AT AT NS QY TE § AT
Y AT ) qAT T w3 foar @
fe aife aoreer & wremr oo 7
F?

Shri A. M. Thomas: I do not think
it advisable to mention the details
with regard to the communications
that we are just having.

Mr. Speaker:
should be given.

Some satisfaction.

Shri A. M. Thomas:
have kept that in view.

Certainly we

Shri Hem Barua: India has accepted:
the Kutch agreement, although it is
unfavourable to us in 'many respeets,
in the hope of good relations with
Pakistan, and that I3 Mr. Wilson’s
hope also, but as late as 30th Novem-
ber, 1965, Pakistan sent units of irre-
gular troops ijn the Ding-Surai patrol





